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Declaration of Assets and Liabilities

service and presently working as O%C’t’

gi\}'e hereln below the details of the assets (immaovable, movable, bank balance, etc.) of

myself, my spouse and dependants®:

Year&ﬁg‘.g.:s;’?;‘f blakl)

KL | G}%Qn/daughterjwlfe of R@’%JI+WW
vears, be!ong.nu to &M L**%‘HMVE %&TL@’J’

A.  Detalls of movable assels
(Assets in joint name Indlcating the extent of joint ownership will also have to be
given)
Ssr. Description Self Spouse | Dopendant-1 | Depeadant-2 | Dependant-3
No. Name(S Name Name Etc. Name
i Cash = Cie
o 200088 NI | NTL | NTL
(ii) .| Depasits In ART 2 ‘BT ;
Banks, Financial =
Institutions And | S.000 |} &pD Fr 7 NT L
Non-Banking f\ f e V
Financial
Campanies
(iil) | Bonds, ¢ JHCPIES > U i
Debentures and v L N‘IL N'TL— ' TL NT o
Shares In ME ' R NL i
companies |
(Iv) | Other financlal G
institutions, ks el ‘
NSS, Postal Vi AR TL| MIL | N | NTL
Savings, LIC S
Policies, etc
(v} &ottcr“\felgic’les i a L
atalls o T .
make, etc.) Nl:r NI NL NLL MT
T [Eri | S |
welght &nd locsr| BDCIM S . PLL- 1L
vaide) STLER| SLIER NI ! f
, O1M oy
(vii) Othgr asse‘t_s, a or o
such as values : & i ‘ T [
of claims / NIL- ! ITL- N—’ f‘“—u [~ f\ -
interests

Note: Value of Bonds / shares / Debentures 35 per the latest market value In Stock
Exchange In respect of listed companles and as per books in the case of non listed

companles should be given,
* Dependant here means a person substantially dependent on the income of the

employee.
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B.

Detajls of Tmimo

't

[Note: Froperties in jo!ht ownership indicating the extent of joint ownershlp will
also have Lo be Indicated]

b

Sr. —f
Na. |

Description Self

" Spousc

Hame(S) Hame

“Bependant-1 | Depandant-2

Hame

Dcp:h_d_ant-B i

Etc. Name

{a

| - Location{s)

ﬁ.gricultdral Land

- Survey number(s)

- Extent (Total
measurement)
-Current market value

RIL-

ML~

NIL

(1)

Non-Agricultural Land

- Location(s)

- Survey number(s}

- Extent (Total
measuremant)
-Current market value

NTL | ML

NIL

(ili)

Buildings (Commercial
and residential)
Location(s)

- Survey fdoor
number(s)

- Extent (Total
measurement)

- Current market
value

MIL

AL

NIL

MIL

(iv)

Houses / Apartments,
etc,

- Locatien{s)

- Survey [fdoor
number(s)

- Extent (Total
méasurement)

- Current market
value

NI

NE L g

-—

L

ML

(v)

Others (such as
interest in property)

ML

MIL| MEL -

MNEL

| L .

@)

1 glve herein below the details of my labilities / overdues to public financial

institutions and government duas:-
[Note : Piease glve separate details for each item)

Sr. Description Name & address of Bank / Amount outstanding as
No, : Financlal Institutions(s) / O urrinpsaniavusnsaniine
___ Department (s)
(3) | (i) Loans from Banks NT/ % i i
(i1} Loans fram financial j e
iristitutions - b SRELL MIL
(iil) Government Dues:
() dues to departments 7
dealing with government N L[ NI '
-accommadation e '
(b) dues to departments i
dealing with supply of } VL SEL
water /\ e
(c) dues to departments
dealing with supply of
electricity P f l L. /\ J Sl
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7d) dues to departments | T & Pl

| dealing with telephones N"_E' PLL
(e) dues ta departments
dealing with government T iT
' transport (including I\LL - /‘ L
. awrcraft and helicopters) |

: (f) Other dues, If any i MI Tl [ /N.Z [

{b) (i) Income Tax including
surcharge [Also indicate

the sssessnvent year upts | OTV kKPP4322 K
which Income Tax Return ‘ ! / l t
flled. Give also Permanent
Account Number (PAN)] - . T = R
(il) Wealth Tax [Also
Indicate the assessment 7
year upto which Wealth /\fl L ) AR
Tax return filed.]

(1) Sales Tax [Only in

case of proprietary ?\fl L rMI L
business] oy S
(iv) Property Tax L N

. Personal Detall
GPF/CPF/PRAN No. Ho230l1422 17 I

Gender . [__m___] (M/F)

Date of Birth < ol2 |t |2]| 119 |9 |9 | (oMM
Class/Group 3= e (A/B/C)
Cadre “  [BTHRAP [FGrISLATIVE HSSEMRLY

(Full Name e.g. B.A.S.-Bihar Adminlistrative Service,
B.S.S.- Blhar Secretarlat Service etc.)

[SAMASTIPY K|

I hereby deciare that the above details are true to the best of my
knowledge and belief,

Home District

Signature ﬁ$h9’é§t‘ Keaax., P"M
Mame of Employee: HSHUTDSHKUNﬁ P

i PR yid W
Placeﬂxpy‘g. Designatlon.,Q.f—#:’QQ.
Date‘IQ’IOZJZDP’g Department: .B—J W L’% g’iaﬁ 'VE %‘@mbb'j

Note: . Please sign each page of the declaration. Asset declaration form
must be in A4 size white paper with computer typed (single side)
in prescribed format.,
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